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MR. DEPUTY CHAIRMAN: I would request ...(Interruptions)... Please
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MR. DEPUTY CHAIRMAN: The House is adjourned up to 1200 hours.

The House then adjourned at twenty-four minutes past eleven of the clock.

12.00 Noon
The House reassembled at twelve of the clock,
MR. CHAIRMAN in the Chair.
ORAL ANSWER TO QUESTION

MR. CHAIRMAN: Question Hour. ...(Interruptions)... Question No.31.
...(Interruptions)...  Please go back. ...(Interruptions).. Question No.31.
..(Interruptions)... Let the answer be given. ...(Interruptions)... &iSl, 39 EIRECEE]]
STTE YX SI1gY ...(FIYT)... Please don't come into the Well. ...(Interruptions)... Please
go back. ...(Interruptions)... Please go back to your places. ...(Interruptions)... IJg &I
X I T M7 ...(ga4grT)... The House is adjourned for thirty minutes.

...(Interruptions)...
The House then adjourned at one minute past twelve of the clock.
The House re-assembled at thirty-one minutes past twelve of the clock,

MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: ...(Interruptions)... What is this? ...(Interruptions)... Please go
back to your places. ...(Interruptions)... 3Tq U= SE R qT9H 3T ... (TALT). ..
Please, ...(Interruptions)... Q. No. 31.
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Increase in terrorist activities in J&K

1*31.SHRI VISHAMBHAR PRASAD NISHAD: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it is a fact that terrorist activities have increased in Jammu and

Kashmir in last two years;

(b) the details of the terrorist activities in Jammu and Kashmir in last three

years;

(c) whether the terrorists killed in Neva, Pulvama before Amarnath Yatra had

F Original notice of the question was received in Hindi.
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deep influence on local people and whether security forces were pelted with stones by

local people in order to protect terrorists; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU): (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) and (b) The details of terrorist violence incidents in last three years are as

under:-
Incidents 2013 2014 2015 2016 (17th July)
Terrorist violence incidents 170 222 208 152

(c) and (d) On June 30, 2016, Police and Army cordoned off the village Malwari
Newa Pulwama. During the encounter terrorists fired upon the police party which was
retaliated. During retaliation 2 terrorists got killed. One of them was identified as Manzoor
Ahmad Dar, S/o Abdul Rashid Dar, R/o Gund Bagh Kakpora Pulwama. While the other
was believed to be foreigner. Some miscreants (400-500) from adjacent areas resorted to
stone pelting on forces during the operation which were subjected to tear smoke shelling

for dispersal.
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MR. CHAIRMAN: The House is adjourned till 2.00 p.m.



